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to absorb additional funds. It was decided by
the committee consisting of officers from the
State Government, my Ministry and the
Cabinet Secretary.

The additional funds which have been
given this year are over and above the norml
allocation. For the year 1998-99, Rs. 37
crores have been provided in the Annual Plan
of Orissa Government. Additional funds of
Rs. 39 crores have been given.

SHRI M. VENKAIAH NAIDU: Sir, it is
the most drought-prone area  where
continuously starvation deaths are taking
place. Whenever such things happen, these
arc focussed in the media. Then political
leaders visit that area and make a lot of
statements.  Afterwards, the successive
Governments are forgetting the development
of that area. My question is this: Will the
Central Government, in consultation with the
State Government, involve Members of
Parliament and Members of the Legislative
Assembly belonging to these three districts
with regard to implementation of this long-
term action plan to tackle the poverty
alleviation programmes, including giving a
major thrust to irrigation in that area.

SHRI BABAGOUDA PATIL: Yes, Sir, we
arc making that exercise.
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SHRI BABGOUDA PATIAL: Sir, the
SC/ST component is there in every
programme, but it varise from programme to
programme.

[RAJYA SABHA]

to Questions 28

ISI threat to Dwarka and Somnath
temples

*346. SHRI GOVINDRAM MIRI:
SHRI RAJNATH SINGH 'SURYA":

Will the Minister of HOME AFFAIRS be
pleased o state:

(a) whether twelve shrines including
Dwarka and Somnath temples are under
threat of an attack from ISI backed subversive
outfits;

(b) if so, the details thereof;

(c) whether Government had issued any
circular to the State Governments and Union
Territories in this regard; and

(d) if so, the details of the action taken by
the State Governments/Union Territories till
date in the matter?

THE MINISTER OF HOME AFFAIRS
(SHRI L. K. ADVANI): (a) and (b) There is
no specific information regarding threat to
Dwarka and Somnath temples and other
shrines from ISI backed subversive outfits.

(¢) and (d) The concerned State
Governments have been, from time to time,
advised to review the security arrangements at
important shrines. The Central Government
assists the State Governments by sharing
intelligence and providing Central Para
Military Forces as per their requirement.

SHRI GOVINDRAM  MIRI: Mr.
Chairman, Sir, it is well known that ISI
activities arc increasing in many parts of
India. I learnt from Press reports that ISI bent
upon creating communal and social tensions
in India, including demolishing certain
imortant and historical shrines, like Somnath
and Dwarka temples. Sir, as you arc aware,
the Somnath temple was renovated by Sardar
Ballabhbhai Patel, and it might be the speical
target

*The question was actually asked on the floor
of the House by Shri Govindram Miri.
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of ISI. This is my apprehension. Will the
hon. Minister enlighten me on this matter?

SHRI L. K. ADVANI: I have already
stated that there is no such specific
information that Somnath and Ayodhya arc
being targeted by the ISI. Even so, because of
subversive activities and the kind of threats
we come to know, a general alert has been
given to all States. In this case, I may inform
that as per the information received from the
Gujarat Government, special arrangements
have been made for the security of these two
temples and the concerned DGPs and the
Range DIGs have been instructed to take all
precautionary measures to maintain strict
vigil and badobast schemes for the security of
these two temples.
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to Questions 30
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SHRI O. RAJGOPAL: The Questiopn
relates to ISI organisation's demolition
activites of temples but the answer given is
that there is no specific information regarding
such ISI plans. I would like to know whether
there arc ISI sponsored organisations which
arc at this game. Specifically, with regard to
Kerala, there were reports in newspapers that
two famous temples, Shabarimalai and
Guruvayur, also arc targeted for demolition, I
would like to know whether it has been
brought to the notice of the Government and
if so, what steps have been taken.

SHRI L. K. ADVANI: A general caution
has been given to all the States. About
Guruvayur and Shabarimalai, I would have to
find out and I would need a specific notice
but, in general, all States have been alerted on
these designs of the ISI or its sponsored
organisations to see that such kind of
disruptive activities are not undertaken.
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MR. CHAIRMAN: Question Hour is ewf.

WRITTEN ANSWERS TO STARRED
QUESTIONS
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